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INTRODUCTION

I, the Chairman, Department-related Parliamentary Standing Committee on Transport,
Tourism and Culture, having been authorized by the Committee to present on its behalf, do
hereby present this Three Hundred Seventy Seventh Report on the Demands for Grants
(2025-26) of the Ministry of Ports, Shipping and Waterways.

2. The Committee, at its meeting held on the 28" February, 2025 considered the subject
and heard the Secretary and other officials of Ministry of Ports, Shipping and Waterways.

3. The Committee wishes to express its thanks to the officers of Ministry of Ports,
Shipping and Waterways for placing before the Committee, the material and information
desired in connection with the subject and for clarifying the points raised by the Members.

4, The Committee considered and adopted the Report in its meeting held on the 20
March, 2025.

(Sanjay Kumar Jha)
NEW DELHI; Chairman,
20™ March, 2025 Department-related Parliamentary Standing
Phalguna 29, 1946 (Saka) Committee on Transport, Tourism and Culture,

Rajya Sabha
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ACRONYMS

ALHW Andaman & Lakshadweep Harbour Works

BE Budget Estimate

BOT Build Operate Transfer

CISF Central Industrial Security Force

CPT Chennai Port Trust (now Chennai Port Authority)

CSR Corporate Social Responsibility

CSS Central Sector Schemes

DG Shipping Directorate General of Shipping

DGLL Directorate General of Lighthouses and Lightships

DIB Memo Departmental Investment Board Memorandum

DPA Deendayal Port Authority

DPR Detailed Project Report

DWT Deadweight Tonnage

EBRs Extra Budgetary Resources

EoDB Ease of Doing Business

EPC Engineering, Procurement, and Construction

FID Final Investment Decision

FLC Floating LNG Conversion

FY Financial Year

GIS Geographic Information System

Gol Government of India

GoK Gulf of Kachchh

GRT Gross Registered Tonnage

GT Gross Tonnage

HDPEL Hooghly Dock & Port Engineers Limited

IAPH International Association of Ports and Harbors

IBP Indo Bangladesh Protocol

IBR Indian Boiler Regulations

IMO International Maritime Organization

IPA Indian Ports Association

IRR Internal Rate of Return

IT Information Technology

IWAI Inland Waterways Authority of India

IWT Inland Water Transport

IWTT Inland Water Transport Terminal

JMVP Jal Marg Vikas Project

JNPT Jawaharlal Nehru Port Trust (Now Jawaharlal Nehru Port
Authority)

KPT Kolkata Port Trust

LCS Land Customs Station

LNG Liquefied Natural Gas

LoA Letter of Award

LPG Liquefied Petroleum Gas

MBPA Mumbai Port Authority

MoPSW Ministry of Ports, Shipping, and Waterways

MoT Ministry of Tourism

MTPA Million Tonnes Per Annum

NER North Eastern Region

NINI National Inland Navigation Institute

NMHC National Maritime Heritage Complex
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NMP National Maritime Policy

NMPA New Mangalore Port Authority

NOCs No Objection Certificates

NW National Waterways

OOMF Output Outcome Monitoring Framework
Patna RO Patna Regional Office

PPA Paradip Port Authority

PPP Public Private Partnership

PSU Public Sector Undertaking

R&D Research & Development

RE Revised Estimate

RFP Request for Proposal

RFQ Request for Qualification

SBFAP Shipbuilding Financial Assistance Policy
SCI Shipping Corporation of India

SCL Sethusamudram Corporation Limited
SDCL Sagarmala Development Company Limited
SEZ Special Economic Zone

SFC Standing Finance Committee

SMPA Syama Prasad Mookerjee Port Authority
SPVs Special Purpose Vehicles

TAMP Tariff Authority for Major Ports

VGF Viability Gap Funding

VPA Visakhapatnam Port Authority

VTMS Vessel Traffic Management Systems
VTS Vessel Traffic Service
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REPORT

INTRODUCTION

Maritime transport constitutes a fundamental pillar of national infrastructure,
underpinning the economic growth, trade expansion, and social advancement of the
country. It plays an instrumental role in shaping the pace, structure, and trajectory of
development, ensuring India’s connectivity with global markets and reinforcing its

position in international trade.

2. The Ministry of Ports, Shipping, and Waterways (MoPSW) bears the paramount
responsibility for the formulation and execution of policies and programmes aimed at
fortifying the maritime sector. Its remit encompasses ports, shipping, inland waterways,
shipbuilding and ship-repair services, with the overarching objective of ensuring a

modern, efficient, and globally competitive maritime infrastructure.

3. To address the complexities and evolving demands of the maritime sector, a
comprehensive, strategic, and future-oriented policy framework is imperative. In

furtherance of this objective, the Ministry is actively engaged in:

> Augmenting port capacity by advancing infrastructure, enhancing berths, and
modernising cargo-handling mechanisms to facilitate seamless trade and efficient
logistics.

> Empowering the shipping and waterways industries to assume greater
responsibility in handling sea-borne trade through indigenous vessels, thereby
reducing reliance on foreign carriers and reinforcing national maritime
sovereignty.

> Encouraging sustainable investment in port infrastructure, recognizing that the
development of ports demands substantial capital investment, entails prolonged

gestation periods, and is subject to multifaceted externalities.




4. Historically, port development has been state-driven, necessitated by the

considerable financial outlay, uncertain returns, and strategic implications inherent in

such large-scale projects. The Ministry’s proactive approach in navigating these

challenges is pivotal in fortifying India’s maritime capabilities and ensuring that the

nation remains at the forefront of global maritime trade. Through infrastructure

modernization, progressive policy initiatives, and steadfast commitment, the Ministry of

Ports, Shipping, and Waterways is spearheading the transformation of India’s maritime

sector, making it a driving force for economic prosperity and global trade leadership.

SUBORDINATE OFFICES AND ATTACHED OFFICES UNDER THE

MINISTRY

5. Following are the subordinate and attached offices under the Ministry:

> Directorate General of Shipping, Mumbai

> Andaman & Lakshadweep Harbour Works, Port Blair

> Directorate General of Lighthouses & Lightships, New Delhi

OTHER ORGANISATIONS UNDER THE MINISTRY

AUTONOMOUS
BODIES

Syama Prasad
Mookerjee Port
Authority

Paradip Port Authority

Visakhapatnam Port
Authority

SOCIETIES/ASSOCIATIONS

Indian Ports Association

PUBLIC SECTOR
UNDERTAKINGS

Shipping Corporation of

India, Mumbai

Cochin Shipyard
Limited, Cochin
Central Inland Water

Transport Corporation




Chennai Port Authority

V.0.Chidambarnar Port
Authority
Cochin Port Authority

New Mangalore Port
Authority

Mormugao Port
Authority

Mumbai Port Authority
Jawaharlal Nehru Port
Authority

Deendayal Port
Authority

Inland Waterways
Authority of India,
Noida

Tariff Authority for
Major Ports, Mumbai
Indian Maritime

University

GOALS AND OBJECTIVES

Limited

Hooghly Dock & Ports
Engineers Limited
Sagarmala Development
Company Limited
Sethusamudram

Corporation Limited

6. The Output-Outcome Monitoring Framework (OOMF), published by the Ministry

of Ports, Shipping, and Waterways for FY 2025-26 outlines the strategic objectives,




financial allocations, and expected outcomes for key maritime initiatives under the

Ministry. The framework focuses on enhancing maritime infrastructure, promoting

shipbuilding,

strengthening research & development, and improving logistics

connectivity. The principal objectives are as follows:

1.

11.

1il.

Research & Development (allocated budget 0.71 crore): The allotted
budget will focus on promoting studies on sediment management, tsunami-
resilient breakwaters, and dredged sediment valorisation. There is also a
planned development of draft forecasting models for River Hooghly and
siltation control measures for Mumbai & JNPT ports.

Sagarmala Programme (allocated budget I866 crore): The Sagarmala
Programme aims at augmenting port connectivity, modernization of
infrastructure, and promoting maritime tourism. Under this initiative, one
major road project is set to be completed, with an anticipated reduction in
transit time for goods by 0.5 hours, improving overall port logistics.
Infrastructure modernization efforts include the addition of 1 MTPA cargo
handling capacity, the construction of a new cruise terminal, and the
development of seven Ro-Ro passenger jetties. Additionally, 20 skill
development courses are planned, targeting the certification of 6,000
individuals.

Shipbuilding and Research (allocated budget X350 crore): The aim is to
construct and deliver 37 vessels, with the resulting generation of X1,837
crore in business revenue, reflecting a 292.5% growth from the previous
year, and create2,99,900 additional man-days of employment, marking a
24.98% increase. Furthermore, an increase of 31,000 gross tonnages (GT)

in ship production capacity, representing77.5% growth, is targeted.




BUDGETARY ANALYSIS AND OVERALL ASSESSMENT OF THE DEMANDS
FOR GRANTS 2025-26

7. The Department-related Parliamentary Standing Committee on Transport, Tourism

and Culture considered Demand No. 78 containing the details of budget allocations of the
Ministry of Ports, Shipping and Waterways, for the financial year 2025-26, in its meeting
held on the 28"February, 2025.During the meeting, the Committee heard the views of the
Secretary and other senior officers ofthe Ministry of Tourism, on budgetary and other
aspects. The details of the Ministry’s Demands for Grants, outline below, serves as a
financial and operational blueprint, outlining the Government’s commitment to
enhancing maritime infrastructure, connectivity, shipbuilding, and inland waterways to

strengthen India’s position in global trade:-

MINISTRY OF SHIPPING (Demand No.78)

2025-26

SL. Scheme BE 2025-26 % in Crore
No.
ESTABLISHMENT EXPENDITURE OF THE Revenue  Capital Total
CENTRE (R&CO)
1 Secretariat- Economic Services

Secretariat 72.39 2.54 74.93

E-governence 5.00 5.00

Total Secretariat - Economic Services 77.39 2.54 79.93

CENTRAL SECTOR SCHEMES PROJECTS




2.1

3.1

3.2

33

5.1

Development of Ports
Research & Development.
Research & Development (Port)
Total
Total Development of Ports
Sagarmala
Community Development Fund
Administrative Expenditure
Sagarmala Schemes and Projects
Total Sagarmala
Shipping & Ship Building
Research & Dev Schemes(Shipbuilding)

Subsidy to all Indian Shipping except Defence
PSU Shipyards

Total- Ship Building

Inland Water Transport (IWT) Authority
of India

IWT-NER

Total Inland Water Transport Authority of

India

TOTAL CENTRAL SECTOR SCHEMES
PROJECTS

0.71

0.71

0.71

30.00

24.10

755.90

810.00

15.00

350.00

365.00

15.00

15.00

1190.71

0.71

0.71

0.00 0.71

30.00

24.10

56.00 811.90

56.00 866.00

15.00

350.00

365.00

15.00

15.00

56.00 1246.71




OTHER CENTRAL SECTOR EXPENDITURE

6

6.1

6.2

6.3

6.4

6.5

7.1

7.2

7.3

7.4

7.4.1

7.4.2

Autonomous Bodies

Tariff Authority for Major Ports

Indian Maritime University

Kolkata Port Trust

Development of Minor Ports

Inland Water Transport Authority of India
Interest

Investment (4552)

Investment (5056)

Total - Inland Water Transport Authority of

India

Total Autonomous Bodies
OTHERS
Shipping Corporation of India

Director General Shipping

Contribution to IMO

Total

Director General of Lighthouses and

Lightships
DGLL

Recoveries

11.00

100.62

0.01

80.00

76.5

76.50

268.13

0.00

169.20

3.80

173.00

475.00

421.00

1254.81

1675.81

1675.81

27.00

0.00

27.00

90.00

-90.00

11.00

0.01

80.00

0.00

421.00

1254.81

1752.31

1943.94

0.00

196.20

3.80

200.00

565.00

-90.00




7.4.3 Receipts -475.00 -475.00

TOTAL OTHERS 173.00 27.00 200.00
Total- Other Central Sector Expenditure 441.13 1702.81 2143.94
Grand Total (Net) 1709.23 1761.35 3470.58

Overview of the above allocations-

Breakdown of Central Sector Schemes Expenditure
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Figure- A breakdown of allocation for central sector schemes expenditure




MOVEMENT, EFFICIENCY AND COOPERATION

8. Container Movement Timing Recommendations

8.1 The Committee recommends immediate attention to the challenges facing
maritime container movement schedules due to global disruptions and trade
volatility. The Committee strongly urges the Ministry to implement comprehensive
digital tracking platforms for real-time monitoring of container movements across
all major ports. Furthermore, the Committee recommends establishing a dedicated
Maritime Response Unit to address contingencies arising from geopolitical
disruptions along key shipping routes. The Committee believes these measures are
essential to mitigate extended lead times currently affecting Asia-Europe shipments

and to reduce congestion at strategic port hubs.

Port Efficiency Recommendations

8.2  The Committee notes the ambitious targets under Maritime India Vision 2030
and recommends accelerated implementation of mechanization initiatives at all
major ports to achieve the sub-20-hour turnaround time goal. The Committee
strongly advises prioritizing budget allocation for modernizing port infrastructure,
particularly automated cargo handling systems and digital documentation
processes. The Committee further recommends quarterly performance reviews of
port efficiency metrics with standardized benchmarks to ensure measurable

progress toward capacity enhancement targets.

Inter-Ministerial Port Connectivity Recommendations

8.3 The Committee emphasizes that inadequate multi-modal connectivity
remains a significant bottleneck affecting port efficiency. The Committee
recommends establishing a dedicated Inter-Ministerial Coordination Cell to

expedite port connectivity projects under PM Gati Shakti. With reference to

9




Paradip Port, the Committee recommends immediate completion of pending
railway linkage projects and upgradation of NH-53A to facilitate smoother cargo
evacuation. The Committee strongly urges synchronized planning between the
Ministries of Railways, Road Transport and Highways, and Ports, Shipping and
Waterways to ensure infrastructure development aligns with projected cargo
volumes. The Committee recommends that the Paradip Port development model be
replicated across other major ports to enhance seamless connectivity and reduce

logistics costs.

8.4 The Committee notes that the allocation of X0.71 crore for Research &
Development (R&D) in port development is strikingly low, especially considering
the critical role that technological advancement plays in ensuring the
competitiveness and efficiency of the country’s maritime infrastructure. The
Committee strongly recommends a significant augmentation of R&D funding to
bring out innovation in port infrastructure, automation, and environmental

sustainability.

SAGARMALA PROGRAMME

0. The Committee appreciates the Government’s continued emphasis on port-
led economic development which is reflected in the budgetary outlay of X866 crore
for the Sagarmala Programme, inclusive of ¥30 crores for Community Development
and X24.10 crore for administrative expenditure. At the same time, however, it
recommends that a comprehensive impact assessment of Sagarmala projects be
conducted, to ensure that investments are directly correlated with economic growth,
employment generation, and infrastructural improvements. Future funding for
Sagarmala Programmeshould be tied to performance-based outcomes, with a clear

roadmap for project execution timelines and transparent reporting mechanisms.
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INLAND WATER TRANSPORT (IWT)

10.  The Committee observes that the allocation of X15 crore for the Inland Water
Transport—North Eastern Region (IWT-NER) appears disproportionately low given
the vast potential of inland waterways as a cost-effective and environmentally
sustainable mode of transport. It did note the investment 0f31,752.31 crore in inland
water transport infrastructure which would go a long way in strengthening the
waterway connectivity. The Committee therefore recommends that a dedicated
Inland Waterway Corridor Development Plan be instituted, which will ensure that
investments extend beyond mere infrastructural augmentation to include
operational efficiency, multimodal logistics integration, and cargo handling
capabilities. A periodic review mechanism must be established to assess the
effectiveness of these investments in enhancing inland navigability and economic
viability.

AUTONOMOUS BODIES ALLOCATION ANALYSIS-

Breakdown of Autonomous Bodies Expenditure

1750k 1752.31

1500
1250 |

1000 |

Tin Crore

750

500

100.62 80.00
11.00 0.01
o .
& o = 4 s
< & < Sl <&
o & = S &
S T
<& @\5 .@»Q < ox\'c\
< S 'y
S o N 2 S
oy N (=] O 2O
S il > < &
S = o e
s <& A% S
{g‘ = <° AL
<D et
>

¥

Figure- a breakdown of allocation in the autonomous bodies allocation
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11. The Committee is happy to note the allocation of ¥100.62 crore to the Indian
Maritime University (IMU)which it believes reflects a commendable commitment on
the part of the Government to maritime education and workforce development.
However, the Committee notes with concerns the relatively modest provision of 11
crore for the Tariff Authority for Major Ports (TAMP), as it may affect its ability to
effectively regulate port tariffs in an increasingly complex maritime economy. The
Committee therefore recommends strengthening regulatory capabilities within
TAMP, so that it is equipped with the necessary financial and technological

resources to maintain an effective regulatory framework.

OTHER CENTRAL SECTOR EXPENDITURE ALLOCATION ANALYSIS

Breakdown of Other Central Sector Expenditure - Others
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Figure- a breakdown of allocation in the Other Central Sector
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12. The Committee notes with concern the absence of any direct budgetary
allocation for the Shipping Corporation of India (SCI) and urges the Government to
clarify the strategic vision for SCI, particularly in the context of its long-term
viability and competitive positioning. In the view of the committee, it is imperative
that a well formulated structured transition plan be put in place to ensure minimal

disruption to India’s commercial shipping capabilities.

COMPARATIVE ANALYSIS BETWEEN BUDGETARY ALLOCATION FOR
FYs 2024-25 AND 2025-26

4 A, e
s e
MINISTRY OF

Budgetary Allocation and Expenditure last 3 years & Sk
(Z crore)
Year BE RE Expenditure ExPe;%it(';'/(rj WEL
2022-23 1,709.50 1,793.37 1,687.70 94.11
2023-24 2,218.74 239912 2,230.63 93.13
2024-25 237749 285854 246256 86.15

Statements of scheme wise budget allocation and expenditure from 2022-23 to 2025-26

(*upto 27/02/2025)

13.  For the Fy 2025-26, the allocated BE is Rs. 3470.58 crore. The allocation and
expenditure trend over the last three FYs and the FY2025-26 is pictorially shown as

below:
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Budget Allocation and Expenditure Trends (2022-23 to 2025-26)
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Figure: budgetary allocation and expenditure trend over the last three FYs and FY 2025-
26.

14. The Committee observes that the Budget Estimates (BE) for 2025-26 at
X 3,470.58 crore marks a substantial 45.9% increase over the previous year’s
BE of X 2,377.49 crore which is the largest annual increase in the past four
fiscal years. However, it also notes a persistent trend of mid-year budgetary
revisions as evident, with Revised Estimates (RE) consistently exceeding BE—
notably, in 2024-25, RE surged by X 481.05 crore above BE. Furthermore, the
utilisation of RE has been declining, with expenditure as a percentage of RE
dropping from 94.11% in 2022-23 to 86.15% in 2024-25 (as of February 2025)
which can either be due to project execution delays, and possible inefficiencies
in financial governance. In the opinion of the Committee, given the

unprecedented budgetary increase for 2025-26, it becomes all the imperative
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that fiscal discipline is reinforced, fund utilisation is optimised, and hurdles in
project executions are identified and systematically addressed to prevent a

further decline in expenditure efficiency.

CENTRAL SECTOR SCHEMES-an analysis
Sagarmala Programme

15. The Sagarmala Programme, the Ministry of Ports, Shipping & Waterways'
flagship Central Sector Scheme, promotes port-led development by harnessing
India’s coastline, waterways, and strategic maritime position. Projects are
implemented by Central Ministries, State Governments, State Maritime Boards,
and Special Purpose Vehicles (SPVs), with the Ministry also supporting high-
impact, low-return projects. For FY 2025-26, X 810 crore has been allocated for
port infrastructure, coastal berths, road and rail links, fishery harbours, floating
jetties, skill development, cruise terminals, and Ro-Pax ferry services. Under the
Sagarmala Scheme, the Ministry is developing the National Maritime Heritage
Complex (NMHC) at Lothal, Gujarat, as a one-of-a-kind project dedicated to
India’s maritime heritage. The Ministry is enhancing urban waterways transport
(Ro-Pax services) to improve cargo movement, reduce travel time, ease road
congestion, and cut pollution. It is part-funding 26 fishing harbours, with 9
completed at X 144.5 crore, and upgrading five major harbours—Kochi, Chennai,
Visakhapatnam, Paradip, and Mallet Bunder. Additionally, 50 floating jetty
locations have been identified in Andhra Pradesh, Tamil Nadu, Puducherry,
Karnataka, and Kerala, while X 56 crore has been allocated for maritime

infrastructure in the Andaman & Nicobar Islands and Lakshadweep.
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Budget and Expenditure analysis of Sagarmala Programme during 2024-25-

Year | Scheme Budget Revised Actual Expenditure
Estimate Estimate Expenditure | as % of RE
(BE)XCr. | (RE)RXCr. R Cr. (as of
date)
2024-25 Sagarmala 640 649 566 87.2%
2025-26 810 NA NA NA

16. The Committee, upon examination of the financial allocations and
expenditure trends under the Sagarmala Programme, notes that while the Budget
Estimate (BE) for 2025-26 has been set at ¥ 810 crore which is a 26.6% increase
from the previous year’s BE of X 640 crore, there are concerns regarding fund
utilisation efficiency. In 2024-25, the Revised Estimate (RE) was marginally
increased to X 649 crore, but actual expenditure, as of date, stands at ¥ 566 crore,
reflecting an 87.2% utilisation rate. In the opinion of the Committee, there seems to
be delays in project execution, or administrative inefficiencies, which, if left
unaddressed, may hinder the full realisation of the ambitious programme’s intended
objectives. The Committee, therefore, urges the Ministry to ensure greater financial
discipline and proactive project monitoring to facilitate timely and effective
utilisation of allocated resources. It is recommended that a comprehensive review be
undertaken to identify and rectify procedural impediments that have contributed to
underutilisation in 2024-25, ensuring that the ¥ 810 crore allocated for 2025-26 is
expended in a structured and time-bound manner. Furthermore, the Committee
stresses the importance of accurate budget forecasting to minimise the need for mid-
year revisions and recommends that the Ministry strengthen its project
implementation framework, including regular financial performance reviews and
enhanced inter-agency coordination, to uphold fiscal prudence and programme
efficacy.
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Inland waterways transport-

17.  The Ministry apprised the Committee that for the fiscal year 2025-26, budgetary
support amounting to X 1767.31 cr. to IWAI under Capital Outlay has been made. In
respect of IWAI, break-up of proposed BE for 2025-26 is-

S.No. | Particulars BE required for
2023-26(Zin
Cr.
1 2
A Budget Head - Capital Outlav on Inland Water Transport - Inland
Waterways Authority of India - 5056.00.190.02.00.54 -Investment
1 All NWs, Projects & Other Activities (other than JMVP & NER) 19579

namely, N'W-1 (Patna RO, NINI- Patna, Kolkata RO including
ICLP Sahibgani. Pravagraj and Varanasi). NW-3 (Kochi), NW-4
(Vijavawada), NW-3 and NW 641, IT Activities, Other National
Waterways, IWT promotion, Swatch Bharat.

2 Jal Marz Vikas Project- IMVP — I TMVP — 11 (Arth Ganga) 904 33

3 Salaries 52.27

4 General 12 42
Total {1 to4) 1254 81

B Budget Head: Capital outlay on North Eastern Areas — Inland 421.00

Waterways Authority of India —4552 00314 01.00 54 —
Investment- (Capital Section) NER)

C Budget Head - Eevenue Section - 3056.00.190.11.00.45- 76.50
Discharging Interest Liability on EBRs/ Bonds for IWAI-Interest

D Budget Head —Fevenue Section -2352.00.472.01.00.35 Central 15.00
Plan Schemes for North-Eastern Areas (CSS)

Grand Total Capital + Revenue 1767.31

18.  Out of above proposed BE allocation 2025-26 of Rs. 1767.31 cr., Rs. 994.33 cr. is
allocated for ongoing Jal Marg Vikas Project (JMVP). Further, works envisaged under
SFC appraised in July 2020 approved to establish IWT infrastructure in NER for

17




comprehensive development of NW-2 (the Brahmaputra), NW-16 (the Barak) and Indo-
Bangladesh Protocol (IBP) route at a total cost of X 1010 crore for a period of 5 years
2020-2025 to continue during the year which would boost economic development and
trade in the region by connecting hinterland. Provision has also been made under Grants
for creation of Capital Assets and operation and maintenance of operational National
Waterways as per DIB Memo approved at a cost of ¥ 267.00 cr. in November 2022. For
projects under Central Sector Scheme, provision has also been made for development of
inland water transport infrastructure in the North Eastern States of Assam, Mizoram,

Manipur, Tripura and Nagaland.
19. Balancing Capital Expenditure and Maintenance Requirements

The Committee observes imbalance between capital investments (3994.33
crore for JMVP) and maintenance expenditure (X267 crore) which in its opinion
reflects a critical concern in infrastructure development strategy. The Jal Marg
Vikas Project, currently extended to 2026 with World Bank support, represents a
substantial commitment to expanding the inland waterway infrastructure along
National Waterway-1. While the project has demonstrated progress in creating
multi-modal terminals at Varanasi, Sahibganj, and Haldia, evidence suggests
implementation challenges persist, with certain tenders being cancelled due to
significantly higher bids than estimated values. The Committee notes that
maintenance expenditure forms the backbone of any sustainable infrastructure
network, particularly for waterways where regular dredging and channel
maintenance are essential for ensuring navigability. The current allocation of 3267
crore for maintaining existing waterways appears insufficient, especially when
considered against the extensive network of 111 National Waterways. The
experience from European waterway management indicates that sustained
maintenance funding is crucial for ensuring the reliability and performance of

inland navigation infrastructure. The Committee therefore recommends a more
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strategic approach involving implementation of a Life-Cycle Cost Assessment
(LCCA) framework for waterway infrastructure that balances initial capital
expenditure with long-term maintenance requirements. This framework should
incorporate detailed assessment of annual maintenance needs for each operational
waterway segment, ensuring sufficient allocation for critical activities like dredging
campaigns, navigation aids maintenance, and terminal upkeep. The Ministry should
establish a minimum maintenance-to-capital expenditure ratio of 1:2 for mature
waterways, gradually transitioning to 1:1 as the network stabilizes, ensuring

sustainable operation while continuing necessary expansion.

20. Reconsidering Debt Financing Strategy for IWT Projects

The Committee notes the allocation of ¥76.50 crore toward interest payments on
IWAI bonds and raises concerns about the sustainability of debt-based financing
for inland waterway projects. While debt instruments provide immediate access to
capital necessary for infrastructure development, they create rigid fiscal obligations
that constrain future budgetary flexibility. The current financing structure of the
JMVP, with its reliance on both international loans (2,512 crore from IBRD) and
government bonds, exemplifies this mixed approach.

Debt financing offers certain advantages, including preservation of operational
autonomy and prevention of ownership dilution. However, it also introduces
financial covenants that may restrict operational flexibility and increases overall
financial risk exposure. The experience from the financing survey of the inland
waterway transport sector indicates that while loans on favorable terms remain a
preferred financial instrument, there is growing interest in alternative financing
approaches, particularly among larger operators.

20.1 The Committee therefore recommends a more balanced financing strategy that
incorporates diversified funding sources beyond traditional debt instruments. The

Ministry should develop a Waterway Infrastructure Finance Framework that
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includes: (1) Project-specific revenue bonds tied to direct income streams from
waterway operations, reducing dependency on general budgetary allocations; (2)
Dedicated Infrastructure Investment Trusts (InvITs) specifically for waterway
projects with stable revenue potential, allowing broader market participation; and
(3) Blended finance models combining concessional loans, grants, and commercial

financing to optimize the capital structure for different project components.

21. Enhancing Effectiveness of North-Eastern Region Investments

The Committee notes the allocation of I421 crore for North-Eastern Region
infrastructure development targeting NW-2 (Brahmaputra), NW-16 (Barak), and
the Indo-Bangladesh Protocol route which represents a significant opportunity to
enhance regional connectivity. However, the unique geographical and logistical
challenges of the region necessitate more nuanced implementation strategies to
ensure these investments yield meaningful economic returns.

In its opinion, stakeholder consultations in the North-Eastern Region reveal limited
awareness about environmental safeguards and coordination challenges among
different agencies involved in riverine infrastructure. Local communities prioritize
rapid development but lack understanding of the quality standards necessary for
sustainable waterway operations. Field observations indicate that structural
interventions like piers, bridges, and river training works can pose navigational
hazards when not properly coordinated among stakeholders.

In order to maximize the effectiveness of the 1,010 crore five-year NER project
(2020-2025), the Committee therefore recommends that the Ministry implements a
Regional Waterway Development Consortium model that brings together state
governments, local bodies, technical institutions, and private stakeholders in a
structured governance framework. This consortium should establish a unified

project monitoring system with standardized reporting protocols and performance
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indicators for all NER waterway projects, enabling real-time tracking of
implementation progress and rapid intervention where needed.

21.1 Furthermore, the Ministry should initiate quarterly multi-stakeholder
coordination forums in each NER state to harmonize river training works, terminal
development, and navigation infrastructure planning. These forums should
specifically address the coordination issues between state Water Resources
Departments (WRD) and Inland Water Transport (IWT) authorities identified

during stakeholder consultations.

22.  Structuring Framework for Enhancing Private Sector Participation

The Committee further notes the limited engagement of the private sector in inland
waterway development which in its opinion represents a missed opportunity for
accelerating infrastructure development while reducing fiscal burden. Despite
allocations of X301 crore for private participation under PPP mode within the
JMVP framework, actual private investment has remained below expectations. The
Ministry’s emphasis on nurturing public-private partnerships is indicative of
governmental recognition of this gap, but systematic structural interventions are
needed to translate this intent into action.

22.1 The Committee therefore urges the Ministry to establish a comprehensive
Inland Waterway Investment Framework specifically designed to attract private
capital across multiple segments of the value chain. This framework should include
distinct incentive structures for three categories of private participation: (1)
Infrastructure developers focusing on terminal construction, navigation aids, and
specialized cargo handling facilities; (2) Vessel operators and logistics providers
offering transportation services on established waterways; and (3) Technology
partners bringing innovations in vessel design, navigation systems, and

environmental solutions.
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Financial mechanisms should be calibrated to address specific barriers faced by
different types of private investors. For infrastructure developers, enhanced
Viability Gap Funding with coverage up to 40% for waterway projects in
challenging geographies would reduce entry barriers. For vessel operators,
accelerated depreciation provisions and priority sector lending status would
stimulate fleet modernization. For technology partners, a dedicated Waterway
Innovation Fund providing matching grants for pilot deployments would accelerate
adoption of new solutions.

22.2 Furthermore, the Ministry should reform the concession framework for
waterway operations to offer more attractive risk-sharing arrangements. This
includes implementing flexible concession periods tied to actual traffic achievement
rather than fixed timelines, establishing minimum revenue guarantees for pioneer
routes, and creating streamlined regulatory clearance mechanisms for waterway

projects through a single-window system.

23.  Ship Building and ship repair- The Ministry informed the Committee that to
promote indigenous shipbuilding industry in India, Ministry of Ports, Shipping and
Waterways has brought in Shipbuilding Financial Assistance Policy (SBFAP) scheme for
Indian shipyards to procure orders from domestic as well as international market and to
be competitive in international market for securing global orders. The scheme offers
financial assistance to Indian Shipyards for shipbuilding contracts signed between April
1, 2016 to March 31, 2026 with rate of financial assistance starting from 20% in 2016 and
diminishing to 11% in 2026 with a budget allocation of I4000Crore. Also, financial
assistance of 30% is given for vessels where main propulsion is achieved by means of
green fuels such as Methanol/ Ammonia / Hydrogen fuel cells and financial assistance of
20% for vessels with electric means of propulsion or vessels fitted with hybrid propulsion
system. An amount of ¥ 138Crore has been allocated for SBFAP for FY 2025-26. Funds
are projected based on tentative delivery of ships by shipyards.
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24.  Current State of SBFAP Implementation and Fund Utilization

The Committee notes the allocation of 138 crore for shipbuilding assistance in FY
2025-26 which represents a modest commitment when viewed against the backdrop
of the scheme's total allocation of ¥4,000 crore that was intended to span from 2016
to 2026. This relatively small annual allocation however raises serious concerns
about the pace and scale of implementation. Evidence suggests that despite the
policy being operational for nearly nine years, barely 10% of the total corpus has
been utilized, indicating structural impediments in policy implementation. Since its
inception, the SBFAP has facilitated 313 vessel orders across 39 shipyards, with a
cumulative value of approximately ¥10,500 crore. However, financial assistance
disbursed stands at only X337 crore for 135 completed vessels. This significant gap
between allocated funds and actual disbursement suggests systemic issues in fund
absorption capacity within the industry. The progressive reduction in financial
assistance percentages—from 20% in 2016 to the current 11% —appears to have
contributed to diminishing industry interest in the scheme, particularly as
competing shipbuilding nations like China and South Korea continue to provide 20-
30% subsidies to their shipyards.

24.1 The Committee therefore suggests that the Ministry undertakes a
comprehensive performance audit of the SBFAP to identify specific bottlenecks
preventing optimal fund utilization. The audit should examine whether procedural
complexities in application processing, unrealistic valuation mechanisms, or lack of
shipyard capacity are inhibiting fund absorption. The web application for
processing applications, despite improvements made after industry feedback, may

require further streamlining to facilitate easier access to financial assistance.

25.  Strategic Realignment for Green Shipbuilding Technologies

The Committee observes the current SBFAP framework includes provisions for

enhanced incentives—30% for vessels powered by green fuels (methanol, ammonia,
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hydrogen) and 20% for those with electric or hybrid propulsion systems. However,
without a dedicated allocation specifically earmarked for these sustainable
technologies within the X138 crore budget for FY 2025-26, there remains a serious
risk that traditional shipbuilding might continue to dominate fund utilization. As
global shipping increasingly focuses on decarbonization, India risks falling behind
in developing indigenous capabilities for green vessel construction. The implications
extend beyond environmental considerations to encompass future market
competitiveness, as regulatory pressures and market demands increasingly favor
low-emission vessels. The shipping ministry's recognition of green vessels in its
policy framework indicates awareness of this shift, but implementation requires
more targeted financial commitment.

25.1 The Committee further notes the upcoming SBFAP 2.0, with its proposed
allocation of 18,000 crore and enhanced subsidies of 25% for specialized vessels
and 30% for green vessels, represents a significant step forward. However, this
policy requires immediate operationalisation with a clear timeline for
implementation and specific allocations for different vessel categories. The Ministry
should establish immediate ring-fencing of at least 40% of the current year's
allocation (approximately ¥I55 crore) exclusively for green vessel construction,
creating a dedicated funding stream that ensures India builds capacity in this

emerging technology area.

25.2 Implementation of Milestone-Based Disbursement Mechanism

The Committee notes that the current practice of projecting SBFAP funds based on
tentative ship delivery schedules introduces significant inefficiencies in fund
utilization. Shipbuilding projects, particularly those involving complex vessels, are
vulnerable to production delays, supply chain disruptions, and technical challenges
that can extend timelines considerably. This creates a mismatch between projected

fund requirements and actual disbursement schedules, contributing to the observed
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pattern of underutilization. The construction of specialized and green vessels, which
involve more complex technologies and often require sourcing components from
global supply chains, are particularly susceptible to such delays. This problem is
likely to be exacerbated as Indian shipyards expand their capabilities to build more
sophisticated vessels with lower emission profiles.

The Committee feels implementing a milestone-based fund release mechanism
would fundamentally transform how financial assistance is distributed. Under this
approach, shipyards would receive predetermined percentages of the total
assistance amount upon completion of defined construction milestones, such as steel
cutting, keel laying, launching, and final delivery. This approach would provide
shipyards with steady cash flow throughout the construction process, rather than

concentrating financial support at project completion.

25.3 The Committee therefore urges the Ministry develops a standardized set of
verifiable milestones for different vessel categories, with appropriate weightage
assigned to each stage. For instance, the steel cutting stage might trigger release of
15% of the total assistance, keel laying another 25%, launching 30%, and final
delivery the remaining 30%. This structured approach would maintain financial
pressure on shipyards to progress systematically while providing them with the

liquidity needed to finance ongoing construction.

26. Comprehensive Recommendations for Policy Enhancement

Based on the analysis of current SBFAP implementation and the proposed
transition to SBFAP 2.0, the following recommendations are provided to enhance

the effectiveness of India's shipbuilding assistance framework:

26.1 Immediate Fund Reallocation and Optimization

25




The Ministry should conduct an urgent review of anticipated fund requirements for
the remainder of FY 2025-26, identifying shipyards with confirmed orders that can
demonstrate clear progress toward delivery milestones. Unutilized funds from the
broader 4,000 crore allocation should be systematically redistributed to support
these viable projects, ensuring maximum resource utilization before the current
scheme expires in 2026.

This reallocation should prioritize yards that have demonstrated consistent delivery
performance and those engaged in constructing specialized or green vessels that
align with future maritime needs. The experience gained from the previous
shipbuilding financial assistance scheme, which has supported 135 delivered vessels,
provides sufficient data to identify high-performing shipyards that can effectively

utilize additional funding.

26.2 Establishment of Green Shipbuilding Innovation Fund

Beyond simply allocating a portion of existing funds to green vessel construction, the
Ministry should establish a dedicated Green Shipbuilding Innovation Fund within
the SBFAP framework. This fund would finance not only vessel construction but
also research and development activities focused on adapting international green
shipping technologies to Indian conditions.

The proposed SBFAP 2.0, with its enhanced subsidies for green vessels, creates an
opportunity to institutionalize this approach. The fund should support collaborative
projects between shipyards, research institutions, and technology providers to
develop standardized designs for green vessels suited to Indian operational contexts.
This would create a pipeline of technically validated vessel designs that Indian

shipyards could offer to domestic and international clients at competitive prices.

26.3 Development of Integrated Monitoring Framework
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To address the persistent challenges in fund disbursement and project tracking, the
Ministry should implement an integrated digital monitoring framework that
provides real-time visibility into project progress across all SBFAP-supported
shipbuilding activities. This system should incorporate automated milestone
verification through digital documentation, physical inspections, and timestamped
visual evidence of construction progress.

The framework should include a quarterly performance dashboard accessible to all
stakeholders, including the Ministry, shipyards, and oversight bodies. This
dashboard would track key performance indicators such as funds allocated,
milestones achieved, disbursements made, and potential bottlenecks. Regular
performance reviews based on this data would enable proactive intervention where

projects show signs of delay.

27. Directorate General of Lighthouses and Lightships (DGLL)- The Directorate
General of Lighthouses and Lightships (DGLL) is the national agency on Marine Aids to
Navigation. It is a self-sustaining organization and meets its expenditure through the
revenue collected by it. The organization collects its revenue by levying marine aids to
navigation dues on all the foreign going ships arriving at or departing from any port in
India as per the provisions of the Marine Aids to Navigation Act, 2021. Accordingly,
Budget allocation 2025-26 of 565 Crore to DGLL under Capital Outlay and Revenue

Expenditure has been made.

Particulars BE required for 2025-

26(R in crore)
A Budget Head — Capital Outlay on Directorate = X 90 Crore

General of Lighthouse and Lightships — MH
5051
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B Budget Head — Revenue Section on Directorate | X 475 Crore
General of Lighthouse and Lightships — MH
3051

Total Capital + Revenue X 565 Crore

C Budget Head — Receipts of Directorate General | X 475 Crore
ofLighthouse and Lightships — MH 1051

28.  The Ministry further informed that the Budget Estimate for the Directorate
General of Lighthouses and Lightships (DGLL) for the FY 2025-26 has been planned to
support both ongoing and new initiatives aimed at enhancing maritime safety and
efficiency. The capital outlay of Rs. 90 Crores is earmarked for the execution of key
projects, including the development of new lighthouses, implementation of remote
monitoring systems for aids to navigation, establishment of a new Vessel Traffic Service
(VTS) at Port Blair, and integration of Vessel Traffic Management Systems (VITMS)
across major ports to ensure seamless maritime traffic management. On the other hand,
the revenue outlay is structured to meet the expenditure requirements for the general
administration of DGLL, as well as the operation and maintenance of essential maritime
infrastructure. This includes aids to navigation, the VTS at Gulf of Kachchh (VTS-GOK),
and lighthouse tender vessels. The allocation also supports the continuous improvement

of navigational services, reinforcing India's commitment to safe navigation.

29.  The Committee has undertaken an assessment of the budgetary allocation for
the Directorate General of Lighthouses and Lightships (DGLL) for FY 2025-26,
amounting to I 565 crore. It notes that as the DGLL operates as a self-sustaining

entity, funding its revenue expenditure (X 475 crore) through navigation dues
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collected (X 475 crore) and meeting its capital expenditure (X 90 crore) from reserve
funds, it also makes DGLL highly dependent on stable maritime traffic for revenue
generation. Any decline in international shipping activity could adversely impact its
financial sustainability and restrict future capital investments.The Committee
recommends that DGLL adopts a more diversified financial approach to secure
resilience and ensure uninterrupted modernisation of India’s marine navigation
infrastructure. It may conduct a comprehensive risk assessment to evaluate
potential fluctuations in revenue collection due to global shipping trends, economic
downturns, or geopolitical disruptions; explore alternative revenue-generation
mechanisms, including collaborations with private maritime stakeholders and
leveraging DGLL’s expertise for international consultancy services, and should
consider establishing a contingency reserve fund to mitigate financial instability

during periods of reduced revenue collection.

30. The Committee further notes that the ¥ 90 crore capital outlay is mainly
allocated towards development of new lighthouses, implementation of remote
monitoring systems for navigation aids, establishment of a new Vessel Traffic
Service (VTS) at Port Blair, and Integration of Vessel Traffic Management Systems
(VTMS) across major ports. However, there is limited clarity on project timelines,
cost efficiency, and expected impact. The Committee therefore recommends the
Ministry to provide detailed project implementation roadmaps with timelines,
performance benchmarks, projected outcomes for capital projects, and see to a

timely completion of VITMS integration.

31. The Committee observes that X 475 crore revenue outlay is directed towards
general administration of DGLL, operation and maintenance of maritime
navigation aids, management of the Vessel Traffic Service at Gulf of Kachchh (VTS-
GOK), and upkeep of lighthouse tender vessels. It acknowledges that though these

allocations support day-to-day functionality, there is a need for increased
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investment in technological upgrades and human resource capacity-building to
bring the country’s marine navigation systems at par with international best
practices. The Committee recommends that the Ministry allocate a greater
proportion of revenue towards technological modernisation, particularly in
automation of aids to navigation and regular training and capacity-building
programmes for DGLL personnel to ensure efficient utilisation of advanced

maritime technologies.

skookeosk skok
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KEY HIGHLIGHTS OF THE COMMITTEE'S
RECOMMENDATIONS/OBSERVATIONS

. Budgetary Allocation and Utilization

The Committee observes that the Ministry's Budget Estimates (BE) and
Revised Estimates (RE) for FY 2024-25 indicate underutilization of allocated
funds, particularly in key projects such as Sagarmala and port modernization
initiatives. It recommends that the Ministry ensure timely utilization of funds
to avoid lapses and enhance project execution efficiency.

. Focus on Sagarmala Projects

The Committee emphasizes the importance of Sagarmala as a flagship
program for port-led development and recommends prioritizing its
implementation by addressing delays in project approvals and execution.
Adequate funding and monitoring mechanisms should be ensured to achieve
the envisaged objectives.

. Strengthening Inland Waterways Infrastructure

Recognizing the potential of inland waterways for reducing logistics costs, the
Committee recommends expediting the development of National Waterways
by ensuring sufficient budgetary support for infrastructure creation.

. Enhancing Coastal Shipping

To promote coastal shipping as an economical and environment-friendly
mode of transport, the Committee recommends targeted incentives for
stakeholders, including subsidies for vessel acquisition, and improved
regulatory frameworks to attract private investment.

. Green Ports Initiative

The Committee notes the Ministry’s efforts toward sustainable port operations
through renewable energy adoption and waste management systems. It
recommends scaling up these initiatives with dedicated funding to achieve
carbon neutrality targets across all major ports.

. Skill Development in Maritime Sector

The Committee highlights the need for skill development programs to cater to
the growing demand for trained manpower in the maritime sector. It
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recommends collaboration with educational institutions and industry
stakeholders to design specialized courses and ensure adequate funding for
training initiatives.

. Digitalization of Port Operations

Observing delays in implementing digital solutions at ports, the Committee
recommends fast-tracking digitalization projects like port community systems
and cargo tracking mechanisms to improve efficiency and transparency.

. Promotion of Cruise Tourism

Given the potential of cruise tourism to boost revenue and employment, the
Committee recommends focused efforts on developing cruise terminals,
marketing strategies, and partnerships with global operators while ensuring
adequate budgetary allocations.

. Monitoring Mechanisms for PPP Projects

The Committee observes challenges in Public-Private Partnership (PPP)
projects related to ports and waterways due to contractual disputes and delays.
It recommends establishing robust monitoring frameworks to address these
issues promptly and ensure accountability.

10. Research & Development in Maritime Technology

To foster innovation in maritime technology, the Committee recommends
increased funding for R&D activities focused on automation, alternative fuels,
and vessel design improvements while encouraging private sector
participation.

11. Periodic Review of Policies

The Committee advises periodic reviews of policies governing ports,
shipping, and waterways to ensure alignment with global standards and
emerging trends in maritime trade.
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2.

3.

At the outset, the Chairman welcomed the Members of the Committee and apprised them
of the agenda of the meeting i.e. (i) *****' (ii) Oral evidence of Secretary, M/o Ports, Shipping
and Waterways on Demands for Grants (2025-26) of the Ministry.

*khkkkk

*khkkk

*khkkkk

*khkkk

*khkkkk

*khkkkk

*khkkkk

The meeting was adjourned at 01:51 P.M.
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(The Committee reassembled after lunch break)
(Second Part of the meeting)

WITNESS

Ministry of Ports, Shipping and Waterways

Shri T.K. Ramachandran, Secretary (PSW)
Shri Rajesh Kumar Sinha, AS(PSW)
Shri Puneet Agarwal, AS&FA
(Complete list of witnesses is attached as Annexure-I1)

ii. Oral evidence of Secretary, Ministry of Ports, Shipping and Waterways

10.  The meeting resumed at 02:25 P.M. to hear the views of the Secretary, Ministry of Ports,
Shipping and Waterways on Demands for Grants (2025-26) of the Ministry. At the outset, the
Chairman opened the meeting by welcoming the Members of the Committee, officers and
representatives from the Ministry of Ports, Shipping and Waterways.

11.  Secretary, Ministry of Ports, Shipping and Waterways started the presentation by
providing a detailed account of the Ministry’s budgetary allocations, financial performance, and
strategic objectives. The Ministry informed that the budget for 2025-26 stands at Rs. 3,470
crores, supplemented by Rs. 7,123 crores from internal resources. The Ministry’s financial
strategy prioritises self-reliance through Internal Extra Budgetary Resources, reducing
dependence on Gross Budgetary Support while key priorities include port modernisation,
maritime digitalisation, inland waterways expansion, and green energy adoption. It was alsp
informd that the country has 229 ports, of which 79 handle cargo, supported by legislative
reforms such as the Major Port Authorities Act and Harit Sagar Guidelines for sustainable
operations. Other innitives include the India-Middle East-Europe Economic Corridor and
Chabahar Port expansion aim to boost trade connectivity. Beside, the Ministry is promoting
hydrogen fuel cell vessels, electric ferries, and solar-powered ships, while the Shipbuilding
Financial Assistance Policy 2.0 is under revision to give a boost to domestic shipbuilding. For
inland waterways, the Minstry informed that the cargo movement has increased on National
Waterway 1 under the Jal Marg Vikas Project, and initiatives such as the Harit Nauka Scheme
are accelerating the shift to green fuels. It is also working towards expanding the number of
operational National Waterways from 26 to 50 by 2030. The Coastal Shipping Bill and Indian
Ports Bill are key legislative initiatives under review to streamline maritime governance and
encourage private sector participation.

12.  The Ministry apprised the Committee about the growing role of digitization in maritime
logistics, noting that the Sagarmala Maritime Digital Centre of Excellence is being established to
drive automation, blockchain integration, and real-time monitoring of cargo movement. Also, the
Integrated Vessel Traffic Management System is being implemented to enhance real-time
coordination and navigation safety across major ports and inland waterways.
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13.

The Committee raised the following issues during the course of the Meeting:

Members sought clarification on the progress of pending projects under the Sagarmala
Programme, particularly those that have seen repeated delays despite funding allocations;
Members sought specific timelines for the conversion of lighthouses into tourism sites,
calling into question the progress of infrastructure upgrades, visitor amenities, and safety
measures;

Members sought details on the adoption rate of electric and hybrid vessels and also
sought to know whether regulatory and financial frameworks had been finalised to
support a transition to green shipping;

Members expressed dissatisfaction with the limited growth in cargo movement on
National Waterways and sought explanations for why freight traffic remained
significantly below target projections despite substantial investments;

Members raised concerns over the ecological impact of dredging operations and the steps
taken to implement green port initiatives and reduce carbon emissions;

Members enquired about the preparedness of Indian ports and shipping infrastructure to
meet international maritime safety standards, particularly in oil spill response
mechanisms, vessel monitoring, and compliance with global shipping regulations;
Members questioned the effectiveness of public-private partnership (PPP) initiatives and
sought to determine whether such initiatives were yielding the expected results, Members
also expressed concerns that certain port projects under the National Monetization
Pipeline (NMP) had failed to attract sufficient private sector interest; and

Concerns were raised regarding insufficient last-mile connectivity for coastal shipping
operations and the slower-than-expected growth of cruise tourism was also questioned.

14. To address these concerns effectively, the Committee made the following actionable
recommendations:

Streamlining the project implementation process by way of setting up a monitoring
mechanism so as to ensure timely completion of ongoing works, and strengthening inter-
agency coordination to eliminate procedural delays;

Conducting a comprehensive assessment of operational bottlenecks in National
Waterways and corrective measures to enhance freight movement efficiency;
Incorporation of stringent environmental safeguards in all port expansion and inland
waterway development projects;

Prioritising up-gradation of vessel tracking, oil spill response systems, and maritime
security protocols;

Evaluation of the challenges in attracting private investment under the National
Monetisation Pipeline and introduction of policy measures that will enhance investor
confidence and participation in port infrastructure projects; and

Improving last-mile connectivity for coastal shipping operations, enhance passenger
terminal infrastructure, and expand policy support for cruise tourism to attract greater
private investment in the sector.
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15.  The meeting adjourned with the assurances that written responses to any unanswered
queries would be submitted to the Secretariat.

(The witnesses then withdrew)
16.  Verbatim records of the proceedings of the meetings were kept.
17.  The meeting adjourned at 03:55 P.M.

New Delhi Dr. Kushal Kumar Pathak
28" February, 2025. Joint Secretary
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Ministry of Ports, Shipping and Waterways
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1. | Shri T.K. Ramachandran Secretary (PSW)

2. | Shri Rajesh Kumar Sinha AS(PSW)

3. | Shri Puneet Agarwal AS&FA

4. | Shri Animesh Bharti Sr. Eco.Adviser

5. | Shri Padma Lochan Sahu Pr. CCA

6. | ShriR. Lakshmanan Joint Secretary

7. | Shri Sandeep Gupta Joint Secretary

8. | Shri Mukesh Mangal Joint Secretary

9. | Shri H.N. Aswath Development Adviser

10. | Dr. Kamala Kanta Nath Adviser

11. | Shri Sunil Kumar Singh Vice Chairman(IWAI)

12. | Shri Venkatesapathy S. Director

13. | Shri Mandeep Singh Director
Randhawa

14. | Shri Mrityunjay Jha Director

15. | Shri Rituraj Mishra Director

16. | Shri Hari Ram Meena Director

17. | Shri Ranjit Kumar Srivastava | Deputy Secretary

18. | Shri Manoranjan Samal Deputy Secretary
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2. At the outset, the Chairman welcomed Members of the Committee
and informed the Committee of the agenda of the meeting i.e. consideration
and adoption of the following draft Reports:

i *kkkk
” *kkkk

iii. Draft Report on Demands for Grants (2025-26) of Ministry of Ports,
Shipping and Waterways;

. *kkkk

V. *kkkk

3. The Committee considered the aforesaid draft Reports. After some discussion
the Committee adopted all the reports. The Committee authorized the Chairman to
carry out minor errors of typographical and factual nature, formatting and add
highlights in all the Reports. Also, the additional comments of Shri R.P. Rudy,
Member of Parliament on Report of Civil Aviation was directed to be incorporated
by the Committee

4, Thereafter, the Committee authorized the Chairman, Shri Sanjay Kumar Jha,
M.P., and in his absence, Shri Neeraj Dangi, M.P., to present the above mentioned
Reports in the Rajya Sabha on Tuesday, 25" March, 2025. The Committee also
authorized Smt. June Maliah, M.P. and in her absence, Shri Amarsing Tisso, M.P.
to lay the Reports on the Table of Lok Sabha on the same date.

5.  The meeting adjourned at 10.45 AM.

New Delhi, Dr. Kushal Kumar Pathak
20" March, 2025. Joint Secretary

i Relates to other Matters
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